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FINANCIAL EXPRESS

FORM A
PUBLIC ANNOUNCEMENT
[Under Regulafion 6 of the Insclvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
RELEVANT PARTICULARS
-|Name of Corporate Debtor Joister Inforserve Private Limited
, |Diate of incorporation of Corporate Debtor {01.07.2005
. |Autharity under which Corporate Debtor is | Registrar of Companies, Mumbai
incorporated | registerad

4, |Corporate Idenfity Mo, / Limited Liability  (U30007MH2005PTC 154396
Idgntification Mo. of Corporate Deblor

5, |Address of the registered office and Regd. Office : Gala Mo.136, Shiv Shakti Industrial
principal office (if any) of Corparate Debtor | Estate, Opp. Mittal Ind Eslate, Andheri-Kurla Road,
Andheri €, Mumbai City, Mumbai, Maharashira-400059

[} Imdvu;,}rmnmmnmldala in 21.05.2024
respect of Corporate Debtor

. |Estimated date of closure of insalvency  |17.11.2024 {180th day from the Insolvency
resolufion process commencement date i.e, 21.05.2024)

8. |Name and Registration number of the | Garima Diggiwal

insolvency professional acting as Interim | Regd. Mo: IBBUIPA-001/IP-P-02018/2020-2021/13156
Resolution Professional AFA validity: 25/05/2024

, |Address & emall of Ihe interim resolution | Address: 81, Maji Colony, Malviya Nagar, Jaipur,
professional, as registered with the board | Rajasthan-302017. Email: garimaZ286@gmal.com
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10.|Address and e-mail to be used for Address: 81, Maji Calony, Malviya Nagar,
comespondence with the Interim Jaipur, Rajasthan-302017,
Resolution Professional Email: cirp joisterinfo@gmai com
11.| Last date for submission of claims 04.06,2024 | 14th day from the date of appointment
of IRF ie. 21.05.2024)

12| Classes of creditors, i any, under clause (b) | NA
of sub-saction (64) of seciion 21, ascertaned
by the Interim Resolution Professional

13.| Names of insolvency professionals idenfied | NA
Io act as authorised representative of creditors |
inaclass (three names for sach class)

14 (a) Redevant forms and (a) Web link: htips:!www.ibbi.gov.in/home/downloads
{b) Details of authorized representafives | (b) Not Applicable
are available at:

Nofice is heraby given that the Hon'ble National Company Law Tribunal has ordered the commencement
of & corparale insolvency resolufion process of Mis Joister Inforserve Private Limited on 21st May 2023,
The creditors of Mis Joister Inforserve Private Limited, are hereby called upon to submit their claims
with proofon or before 04.06.2024 to the interim resolution professional at the address menfioned against
entry No, 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by postor by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Mrs. Garima Diggiwal

Interim Resolution Professional for Joister Inforserve Privale Limiled

Date : 23.05.2024 Regn. No. IBEIPA-0011P-P-02018/2020-2021M13158

Place: Mumbai Authorisation of Assignment (AFA): A%1/13158/02/250524/105769

THURSDAY, MAY 23, 2024
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